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Mr. Chairman: The question is:

‘‘That leave be granted to in­
troduce a Bill further to amend 
the Indian Majority Act, 1875/'

The motion was adopted.

Sbrl Jhulan Slnha: I introduce the 
Bill

CASTE DISTINCTIONS REMOVAL 
BILL

Shrl D aW  (Kaira North): I beg 
to move for leave to introduce a Bill 
to remove official recognition of caste 
distinction among Hindus.

Mr. Chalnoan: The question is:
“That leave be granted to in­

troduce a Bill to remove official 
recognition of caste distinction 
amomg Hindus/'

The motion was adopted,

Shri Dabbi: I introduce the Bill.

INDIAN MEDICAL COUNCIL 
(AMENDMENT) BILL

{Amendment of sections 3, 5 and 8 
etc.)

Sardar A. S. Saigal (Bilaspur): I 
beg to move for leave to introduce a 
Bill further to amend the Indian 
Medical Council Act, 1933.

Mr. Chairman: The question is:
“That leave be granted to in­

troduce a Bill further to amend 
the Indian Medical Council Act. 
1933.”

The motion was adopted.

Sardar A. S. Saigal: I introduce the 
Bill

INDIAN CATTLE PRESERVATION 
BILL—contd.

Mr. Chairman; The House will now 
lake up further consideiation of the

Bill —contd. 
following motion moved by Seth 
Govind Das on the ^7th November^ 
1953:—

“That the Bill to preserve the 
milch and draught cattle of the 
country, be taken into consider®* 
tion.”
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